*450.

Operation of Overloaded Vehicles in State

SMT. KIRAN CHOUDHRY, M.L.A.: Will the Transport Minister be
pleased to state whether it is a fact that overloaded vehicles are being
operated in the State in collusion of the Government officers/officials
and owners of stone crushers; if so, the details thereof togetherwith
the action taken by the Government against erring transport
operators, owners of stone crushers and Government officers/officials

responsible for above said problem?

MOOL CHAND SHARMA TRANSPORT MINISTER

Madam,

No, Sir. The overloaded vehicles, found plying in contravention of the
Motor Vehicle Act/Rules, are being vigorously challaned. During 2019-
20, a total number of 28199 vehicles were challaned and a composition
fee of Rs. 104.34 Crore was collected. Mines and Geology Department
has also caught 1492 vehicles carrying mining material and have
registered 164 FIRs.
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